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O.A.NOs. 439, 481, 609, 6l6, 670,772, 797,

0 801,811,862,863,864,912,924 and 932 of 1996

Order dated 25.1.1999

Order pronounced in open Court. As per
the observations and directions contained in thea

crder dated 25.1.1999 in separate sheets attached to

the record of OA No.439 of 1996, aii the fifteen

Orciginal Applications are disposed of. No order as
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